IN THE HIGH COURT OF JUDICAT

URE FOR RAJASTHAN AT JAIPUR BENCH JAIPUR

%‘M
S.No. KIND OF CASES ;ifxlp?c?: — :;JBSTITUSTBION.IT)TAL DISPOSAL CLOSING
FB
MAIN CASES:- 01.11.2023 ool S5) ToTAL iﬁ?:;&
CIVIL SIDE:- —
1 CIVIL FIRST APPEAL 13250] 0] 3| 52 55
2 | CIVIL SECOND APPEAL 5038] o] 0] 51 51 g :) 1(133 :?g 1233
3 EXECUTION FIRST APPEAL 971 0/ © 2 2l O 0 5 5 94
4 EXECUTION SECOND APPEAL 22l of o 1 1 o 0 0 0 23
5 | CIVIL MISC. APPEAL 35412] 0] 95| 297| 392] ol 25| 324] 349 35455
6 | CIVIL REVISION 687 o 0f 26| 26| o] o] 43 43 670
7 | CIVIL REVIEW 769 0] 6 11 171 of 5 9 14 772
8 INCOME TAX REFERENCE ol o o 0 ol o 0 0 0 0
9 OTHER TAX REFERENCE 128 o o 0 ol o 1 0 1 127
10 | TAX CASES ol of o 0 of 0 0 0 0 0
11 | CUSTOM APPEAL ol o o 0 ol o 0 0 0 9
12 | INCOME TAX APPEAL 402] o 1 0 1) 9 0 9 304
13 | WEALTH TAX APPEAL ol o] 4 0 al o 0 0 0 4
14 | SALES TAX REVISON 582] 0] O 7 71 0 of 13 13 576
15 | TESTAMENTARY CASES ol ol o 0 ol o 0 0 0 0
16 | COMPANY PETITION 6l o|l o 0 ol o 0 0 0 6
17 | COMPANY EXECUTION PETITION ol of o 0 ol o 0 0 0 0
18 | COMPANY APPEAL 8l 0] 0O 0 o] o 0 0 0 8
19 | COMPANY APPLICATION 134] of 0 0 ol 0 0 0 0 134
20 | COMPANY SUIT 12| o] O 0 o]l 0 0 0 0 12
21 | COMPANY LIQUIDN. CASES 35] 0] O 0 o] o 0 0 0 35
22 | ELECTION PETITION 5] 0] 0 0 o]l o 0 0 0 5
23 | SPECIAL APPEAL (CIVIL) 34] o] 1 0 1 o 3 0 3 32
24 | SPECIAL APPEAL (WRITS) 2398] ol 106 ol 108] o] 84 0 84 2420
25 | CIVIL CONTEMPT 2126] o 15| 82 g97] o 13| 227] 240 1983
26 | CIVILWRITS 97611] 0] 123| 1489] 1612] 0| 93| 2351 2444] 96779
27 | RECRIMINATION PETITION of of] o 0 of 0 0 0 0 0
28 | CROSS OBJECTION 680] o] 1 3 4] o 0 3 3 681
29 | CIVIL REFERENCE 5] of] O 0 o] o 0 0 0 5
30 | CIVIL TRANS. APPLICATION 202] o] o] 32 32] 0 o] 37 37 197
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL}) 48] © 0 4 4 0 0 1 1 51
TOTAL (A)| 159700] o] 355| 2057] 2412| o] 234] 3288] 3522| 158590
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 of o 0 o] 0 0 0 0 1
2 | CRIMINAL APPEAL 294371 0| 30| 229] 259] o] 15| 123] 138} 29558
3 | CRIMINAL REVISION 13010] o] o 183] 183] O o| 145 145] 13048
4 | CRIMINAL MISC. PETITION 24182] o] o| 563] 563] O o| 684 684] 24061
(U/S 482 CR.P.C)
5 | CRIMINAL MISC. BAIL 2495! 0| o0|1351] 1351 © ol 1411 1411 2435
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 211 0] O 0 o] o 0 0 0 21
7 CRIMINAL REFERENCE 11 0] 1 0 1 0 0 0 0 2
8 HABEAS CORPUS 42] o] 24 0 24] ol 33 0 33 33
9 | CRIMINAL LEAVE TO APPEAL 758] 0] O] 69 69] 0 o] 30 30 797
70 | CRIMINAL WRITS 2076l of 21| 180 201| o} 30| 150 180 2097
11 CRIMINAL REVIEW 11 0] O 0 ol o 0 0 0 1
TOTAL (B) 72024] o] 76| 2575 2651] 0] 78] 2543] 2621) 72054
TOTAL (A+B) | 231724] 0] 431] 4632] 5063] 0] 312] 5831 6143] 230644
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF NOVEMBER, 2023

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL ICLOSING
BALANCE | FB] DB SBl TOTAL| FB DB SB| TOTALIBALANCE

MISC. CASES ::- 01.11.2023 30.11.2023
CRIMINAL SIDE:

1 |CRIMINAL MISC.APPLN. -
(CRIMINAL INTER. APPLN,)
1 [BAIL IN CRIMINAL APPEAL 5363 0| 37] 142| 179| 0| 46| 98| 144] 5398
2 |BAIL & STAY IN CRL.REVISION 47951 0 0| 153 153] O 0| 153 153 4795
3 |BAIL & STAY IN CRLMISCPET. | 22747] 0] 0| 485 485] o ol 533] 533| 22899
4 [BAIL&STAY IN CRL.TRAN. PET. & CRLW 174a] 0] o| 146] 146] o 1| 110] 111 1779
5 [BAIL & STAY IN CRL.CONT.PET. o[ o o o ol o o o 0 0
6 |BAIL& STAY IN CRLLA 18l o ol 1 Y I ) > 7
7 gﬁl’:ﬂ;”ﬁ;,“gfﬁ;ﬁiiﬁf'ON o83 ol o es| | ol 1| s71 s8] 1011
TOTAL ©) 35650] 0] 37| 1013] 1050] 0] 48] 953] 1001] 35699

7 | CRIMINAL TRANSFER 78] o] o] 2 2[ o] o 2 2 78

3 | STAY IN HABEAS CORPUS 11 o] o o ol o] o o 0 11
TOTAL D) o] o] of 2 2l o] o 2 2 89
TOTAL (C+D) 35739] 0] 37]1015| 1052] o 48| 955] 1003] 35788
TOTAL (A*B+C+D) 267463| 0| 468) 5647] 6115] 0| 360] 6786] 7146| 266432
CIVIL SIDE=

T |CIVILINTER.CASES.-
1 |STAY INI. T, APPEAL 3| o] 1] 0 il o[ o o 0 39
2 |STAY INW.T. APPEAL / CUSTA 8l o 4] o 4 o] o o 0 12
3 [STAY INO. T, REFERENCE 116] 0o 0| 0 ol o 1 o 1 115
4 [STAYINS. T. REVISION 29| o] 0] 0 ol of o 42 12| 484
5 [STAY IN CIVIL IST APPEAL 4955 O] 2| 49| 51| o] 1| 112] 113] 4893
& [STAY IN CIVIL 2ND APPEAL 2201 0| 0| 49| 49| o] o 47| 47| 2293
7 [STAY IN EXE. FIRST APPEAL 102] o o 2 2l o o 1 1 103
8 [STAY IN EXE. 2ND APPEAL 21 o o 1 1l o o o 0 22
9 [STAY IN C. M. APPEAL 10030] of 71| 101] _172| o] 24| 107] 131] 10071
10 [STAY IN CIVIL REVISION saol o[ o] 20/ 20| o o 30| 30| 639
11 [STAY IN CIVIL CONTEMPT 18[ o 2| o 2 o o o 0 20
12 [STAY IN SPL. APPEAL (CIVIL) 25l o 1] 0 1 o 3 o 3 23
13 [STAY IN CIVIL TRANS. APPLN. 188 o] o] 26| 28] of o] 37| 37| 177
14 |STAY IN COMPANY CASES 18[ o] o o ol o o 1 1 17
15 [STAY IN SPL. APPEAL (WRIT) 2117] o] 90| o] 90| o 76| o 76| 2131
16 |STAY IN WRIT PETITION 61610] 0| 99]1311] 1410] 0| 46| 1680] 1726] 61294
TOTAL € 82682] 0] 270] 1559] 1829] o] 151] 2027] 2178| 82333

5> | CIVIL MISC. APPLICATIONS 2607 o| 28| 99| 125| o] 20| 167| 187] 4545

3| CIVIL MISC_CASES UiS-5 T1696] 0| 67| 224] 291 0| 27| 145] 172 11815

4 EXE. MISC.APPLICATION 01 O 0 0 o O 0 0 0 0

5 | LEAVE TO APPEALTO S.C. o o] o ol o] o o 0 1
TOTAL ) 16304] 0| 93] 323] a16] 0] a7] 312] 359] 16361
TOTAL (E+F) 98986| 0| 363| 1882| 2245] 0| 198| 2339] 2537 98694
TOTAL (CTD+E+F) | 134725| 0] 400] 2897] 3297] 0] 246| 3294] 3540] 134482
GRAND TOTAL (ATOF) | 366449] 0| 831] 7529] 8360] 0| 558] 9125] 9683] 365126
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